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(b) There have been disturbances
and loss of life in the Punjab. We
however have no authentic evidence
to connect this directly with the
Khalistan movement.

(c) Their activities in foreign
countries are a source of concern and
we are keeping a close watch on them.

Cases of Wagon Breaking report-
ed in Dhanbad District of Bihar

818. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased
tostate: :

(a) cases of wagon breaking
reported in Dhanbad District of Bihar
(Eastern Railway) and the places
where they took place for the year
1981 upto 1st November, 1981;

(b) whether sensitive spots have
bzen located for that, if so, details
thereof;

{(c) whether heisawarethatir the
heart of Dhanbad town with full
knowledge of the Railway authorities
in Washepur area wagon breaking
has become an accepted profession
for many; and

(d) whether the (Guvernment pro-
pose to make a high levelinquiry into
the matter?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) 14 cases of
wagon breaking were reported in the
Dhanbad Diviston of Eastern Railway
during the period 1st January to Ist
November 1981. Nine of these cases
were reported f{rom running trains
in Gomoh-Dhanbad Section. The
-other five cases occutred in yards at
Dhanbad, Jharia, Patherdih, Matari
-and Pradhankhanta,

(b) The area between Buli-Tetul-
mari in the Gomoh-Dhanbad Section
has been localised as most sensitive
spot,as 6 cases of running train theft
were reported from this area during
the period 1-1-81 to 1-11-81.

(c) Washepur area is no doubt
infested by criminals, but it is not a
fact that wagon breaking, with the
knowledge of Railway authorities,
has become an accepted profession of
the people there.

(d) No. The Government is alive
to the situation and taking suitable
steps to keep the crime under co-
trol in the Dhanbad Division. As a
result of these efforts, out of property
worth Rs. 42043/- stolen in these 14
cases of wagon breaking, property
worth Rs. 22720/- has been recovered
with the arrest of 8 criminals. Two
criminals were also shot dead in the
encounter with the RPF. One
veteran criminal r/o Washepur has
also been detained under National
Security Act.

Railway Quarters in Dhanbad

819. SHRI A. K. ROY : Will the
Minister of RAILWAYS be pleased
to state :

(a) details of the Railway quar-
ter in Dhanbad town under fthe
occupation of the outsiders who

* never worked in the Railways as on

1st November, 1981 with the colony-
wise breakup in details ;

(b) whether many ofthe occupants
are musclemen carrying out anti-
social activities from these quarters
terrorising the Railway cmployees
around ;

(c) whether  these  anti-social
elemens are in league with the
officers and security “personnel of the
railways ; and

(d) if so, steps taken thereon ?
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THE DEPUTY MINISTER IN

THE MINISTRIES OF RAILWAYS

AND EDUGATION AND SOCIAL

WELFARE AND IN THE DEPART-
MENT OF PARLIAMENTARY

AFFAIRS (SHRI MALLIKAR-

JUN) : (a) to (d). Information Is

being collected and will be placed on

the table of the Lok Sabha in due

course.

Railway Land Grabbed in
Dhanbad

820. SHRI A. K. ROY : Will the
Minister of RAILWAYS be pleased
to state @

(a) details of the railway land
grabbed by the outsidersin Dhanbad
town in Eastern Railway ;

(b) whether  some of the land
grabbers ate  poor  shopkeepers
earning their livelihood while the
most of others are the musclemen of
the political and financial resources :

(c) whether Government have
made any survey about he indis-
criminhate grabbing of railway land
in Dhanbad if so, details of that ;

(d) whether thereisany plan to get
the Railway land vacated ; and

(e) if so, facts in details ?

THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN& : (a) There are
about 200 encroachments on railway
land in Dhanbad covering an area
of approximately 266311 sq. ft.

(b} Financial position or Political
resources of the encroachers  are
not known to the Railway,

Pa(;) (‘;’)c-s, as given in 'reply to

NOVEMBER 26, 1981
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(d) Yes.

(e) Action is taken for removal of
encroachments on railway land
under the provisions of Public Pre-
mises (Eviction of Unauthorised
Occupants) Act 1971 : Eight cases
involving an arca of 45846 sq. ft.
are pending with the Estate Officer,
Calcutta. One case is pending
with Civil authorities involving 1053
sq. ft. Two cases are under exa-
mination of the Railway’s Law
Officer. The remaining cases are
being processed for eviction in
accordance with rules.
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